Name of the corporate debtor: MOUNTAIN EDGE TOURS AND HOLIDAYS PRIVATE LIMITED; Date of

Annexure-3

List of secured financial creditors

25.06.2024;List of stakeholders as on: 21.09.2024

(Amount in Rs)

Details of claim received

Details of claim admitted
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As per IBBI Notification "In case a
stakeholder does not submit its claims
during the liquidation process, the
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(Insolvency Resolution Process for
Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under
section 38"
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